1 TEM NO. 112 COURT NO. 2 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQO(s). 477 OF 2001

STATE OF RAJASTHAN Appel I ant (s)

VERSUS

CHI TTERMAL Respondent ( s)

(Wth office report )

Dat e: 25/05/2007 This Appeal was called on for hearing today.

CORAM :
HON BLE Dr. JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE D. K. JAIN
( VACATI ON BENCH)
For Appellant(s) M. Naveen Si ngh, Adv.

For M. Aruneshwar Cupta, Adv.

For Respondent(s) M. K K QGupta, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER



Hear d.

Orders reserved.

(R K. DHAWAN) (VI JAY AGGARWAL)

COURT MASTER COURT MASTER



